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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:

AT HYDERABAD

0.A.No.,18 OF 1939, DATE OF ORDER:189-2-1999,

BE TWEEN ¢

Smt.Shazadabee. ve-s-Bpplicant
and

1. Union of India, rep. by its
Secretary, Ministry of Finance,
New Daelhi.

2. Chief Commissionar of Income Tax,
Andhra Pradesh, Hyderabad.

3+ Assistant Commissioner of Income Tax,
Nellore. n

esssscsfaspordents

COUNSEL FOR THE APPLICANT :: Mr,.K,K,Chakravarthy
COUNSEL FOR THE RESPONDENTS:: fr.V.Rajeshwara Rao
CORAM:

THE HON'BLE SRI JUSTICE D.H.NASIR,VICE CHAIRMAN
| AND
THE HON'BLE SRI H.RAJENDRA PRASAD,NEFBER(ADNN)
:t D RDER :

ORAL ORDER(PER HON'BLE SRI JUSTICE D.H.NASIR,VC)

Heard Mr.K.K.Chakravarthy,learnsd Counsel
for the Applicant and Mr.V.Rajeshuwara Rao, learned

Standing Counsel for the Respord ert s.
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24 The learned Counsel Mr.K,K,Chakravarthy for

the Applicant mentions that the applicant died some
time in Decsmber,1998. The application, therefore,
stands abated. Howsver, ths lsgal hseirs and reprasen-
tat;ves of the deceased applicant shall be at liberty
to cause their appearance to be entered after following
the procedure prescribed by law, if they ars interested
in prosecuting this O0A any further and the cause of

action has not extinguished with the death of the

applicant.
) <
3. The application is disposed of as hawving
"abated.
4. //
l I 545>;ww
(H.RAJENDRA. PRASAD) ( DLH.NASIR )
MEMBER (ADMN) VICE CHAIRMAN .

DATED:this the 19th day of Faebruary,1999
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